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revorded music or-about the precise
Ioss of foreign exchange on this ac-
count. oo

® (®) to (d). The information is be-
ing collected from the Ministry of
Foreign Trade and will be laid en
the Table of the House.

Activities of National Industrist
Development Corporation Limited

-438. SHRI P, GANGADFB:
SHRI P. M. MEHTA:

Will the Minister of INDUSITRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the Natiom:l Indus-
tria] Developmeén: Corporation Limit-
ed plans to diversify it; activities “to
meet the changing requirements ot
‘the country, if <o, ths main features
of the plan; and

(b) whether the new attivities also
include examining industry by indus-
try to reduce various types of pollu-
‘tion?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) The National Indus-
trial Development Corporaticn pro-

Poses to extend its fleld of activity to

cover the following specialised con-
sultaney services:

(i) Consultancy serviceg for Pol-
lution Control.

(ii) Consultancy services for
problems relating to traffic
engineering, particularly those
relaling to urban areas.

4iii) Engineering back-up sup-
port to indigenous research
efforts to enable the results
of research in the laboretories
to be effectively used by

industry,
(b) The Corporation is taking

Steps to equip itselt to render consul-
tancy services in the field of Pollu-
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tion Tol. agit
copabits SeihD A Surie
ﬂeld it proposeg rendelﬂng ‘Constu-

tancy services to industries and mum—
cipal authormes

Expansion. of Industrial Units of
West Bengal eutside the State

440. SHRI -S. C. BESRA: Will the

Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a)  whether West Bengal Govern-
ment has 3ought permission of the
Centre to allow the State Industrial
Undertakings to expand their busi-
ness outside the State; and

(b) if so. the reason for reversal
of earlier decision?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOFMENT (SHRI SIDDHESHWAR
PRASAD): (a) No such request has
been received in this Ministry.

(b) Does not arise,

Changes in Police set-up in Delhi

441. SHRI S. C. BESRA:

SHRI ISHWAR CHAUDHRY:
Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government contem-
plates tc make major chenges in
Police set-up in Delhi; and

(b) if so, how far these changes
were envisaged in Khosla Committee
report?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Introduc-
tion of Police Commissioner system in
Delhi, which will be a major change,
is under examination of the Govern-
ment.

(b) This change was recommended
by the Delhi Police Commission
headed by Justice G. D. Khosla,





